
FORM No4 

See Rule (12) 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH 

ORDER SHEET 

Application No .... OP\ .... 7.7 ........................... of 2012 

Applicant(s) 	 Respondent(s) .............. 
Rtj / c 	p. 

Advocate 	 Advocate 	 1 

for Applicant(s) 	 t...R.... 	 for Respondent(s)............................................... 

NOTES OF THE REGISTRY I 	 ORDERS OF THE TRIBUNAL 

- 
FcNr Cy 	csr4i' & 

lL.. 	 41 

Urn Jck4\ 

\ 

I  



NOTES OF THE REGISTRY I 	ORDERS OF THE TRIBUNAL 

, j'4 	Lc-tc'.\2 


